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Meeting to Fight Tmlun»

501. SHRIR, SURENDER REDDY: Wil
the Minister of HOME AFFAIRS be pleased
0 state:

(a) whether the Govommom have de-

cided to call a meeting of the Chief Ministers
of all the States to disucuss a coordinated
asppioach to fight terrorism and other sepa-
ratist tendencies in the country;

(b) if so, the number of Chief Minister
who have agreed to attend the meeting;

(c) whether a Central Force is being set
up to coordinate the working of the State
Government in this regard; and

(d) if 80, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI M.
M. JACOB): (a) and {b}. The Home Minister
has convened a2 meeting of the Chief Min-
isrters of Gujarat, Haryana, Himachal
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(a)the demls of aﬂmand other contra-
band seized on Indo-Pak border during each
of the last three years;

{b) the number of persons and spies
apprehendad in this connection during the
said period;

(c) whether the smuggling of contra-
band has increased sharply in recent months;
and

(d) if so, the corrective measures taken/
being taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI M.

M. JACOB;): (a) to (d). The information is
being collected and wil;be lanpor_), the Table
of the House. = .;,

[Trnslatior), (21l ont
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Supply ot Natural Gas to U P

5C3.  SHRI RAMKRISHNA

Pradesh, Madhay Pradesh, Maharashira, KUSMARIA:
Punjab, Rajasthan, Uttar Pradesh and Lt. SHRI PRABHU DAYAL
Govemnor of Delhi on 28th February, 1592 to KATHERIA:
discuss the menace of terorism. All the  SHRI RAJVEER SINGH:
invitees are expected to attend the meeting. S$HRI SANTOSH KUMAR
. e & GANGWAR:
(c) No. \ Yok @50 o B E SHRIBHAGWAN SHANKAR
(d) Does not arise. VoL PN RAWAT:
Y T 7w SHRIPANKAJ CHOWDHRY:
Smuggling of Contraband on Indo-Pak SHRI ASTBHUJA PRASAD
- Border SHUKLA: -
502. SHRIBWOY KRISHNA Will the Minister of PETROLEUM AND
- HANDIQUE NATURAL GAS be pleased to state:
SHRI K. H. MUNIYAPPA:
SHRI V. KRISHNA RAO: (a) whether the Government have is-
SHRI PRKASH V. PATIL: sued any directions to the Gas Authority of
SHRI GOVINDRAO NIKAM: - India Ltd., to supply natural gas to Feroza-
“bad, Agra. Aligarh, Ghazisbad, Khurja,
Wil the Minister of HOME AFFAIRS bo Bareilly, Badaun and NOIDA regions of
pleased fo state: Uttar Pradesh;
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(b) if so, the details thereof; and

(c) the acticn taken to make natural gas
available in these places?

THE MINISTER OF PETROLEUM &
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) and (t}. In 1989 GAIL had been
asked to allot the gas to UPSIDC for these
regions and UPSIDC was to take the gas
from GAIL's papeline and work out the de-
tails of the schema with GAIL. According to
GAIL though UPSIDC had undertaken mar-
ket studies but no specific proposal is pend-
ing for consideration.

(c) Does not artﬁe.“ . eri TV

‘5’4/’@ g’rbnomt} Activities

504. SHRI VILASRAO NAG-
NATHRAO GUNDE-
WAR:

SHRI RAJENDRA AG- _

* NMOTRL

SHRI SYED SHAHABUDDIN: -

SHR! RAJINATH SONKAR
SHASTRI:

SHRI SANTOSH KUMAR
GANGWAR:

SHRI MANI SHANKAR
AlYAR:

Will the Minister of HOME AFFAIRS be

pleased to state:

(a) the number of incidents that took
place duE to terrorists activities in Punjab,
Jammu & Kashmir and other StateS during
1990 and 1991, state-wise;

{b) the number of persons detained for
interrogation during the above two years, the
numberof persons released andthe number
of persons under interrogation in Jammu &
Kashmir as on December 31, 1991;

{c) the number of persons kidnapped in
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- Jammu and Kashmir, Punjab and Assam by

terrorists duing the last two years, the num-
ber of persons released and the number of
persons still in the hands of terrorist as on
December 31, 1991; ’

(d) the number ofterrorists released on
exchange for kidnapped persons in Dethi,
Punjab, Assam and Jammu and Kashmir
during the above period; and

(e) the steps being taken to solve the
problem of release of terrorists in exchange
fior kidnapped persons?

THE MINISTER OF STATE IN THE
MiINISTRY OF HOME AFFAIRS (SHRIM .
M. JACOB): (a) to (). The required informa-
tion is being collected angd will be iaid on the

\ ./ .-
Table of the House. ' § g - “5‘3 .

Firing on Afroplane Carrying BJP
President —

505. SHRIB. L. SHARMA PREM:
4 DR.TAXMINARAYAN

PANDEYA:

SHRI YASHWANTRAO
PATIL: o

SHRIMATI BASAVARAJES-
'WARL:

SHRI PHOOL CHAND

SHRI MAHESH KANODIA:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the asroplane cartying the
President of the Bharatiya Janata Party was
fired upon and attacked with rockets in
Kashmir; ’ "

(®) it s0, the number of terorists ar-
rested in this connection and the extent of

" damage caused to the asrcplane;

(c) whather the Government have ap-





